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(d) the name of the country having the highest 
lowest yield of foodgrain per hectare alongwith the quan-
tum thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES (SHRI SOMPAL): (a) 
to (c) The area under foodgrains in Inida is highest in the 
World. However, the yield is lower than the world average. 

(d) As per the data available in FAO's Production 
Year Book-1997, France had the highest (6774 kg) and 
Kazakistan the lowest (792 kg.) yield per hectare amo~g the 
countries producing foodgrains including wheat and paddy 
etc. during the year 1997. 

[Eng/ish] 

Attack on Indians 

3285. SHRI RAVI SITARAM NAIK : Will the Minis-
ter of EXTERNAL AFFAIRS be pleased to state: 

(a) whether there are Increasing number of 
Indian nations who are falting victim to skin head attacks 
in Moscow and other Russian cities; 

(b) if so, the details thereof; and 

(c) the steps taken to prevent such attacks on 
Indian expatriates and students in Russia? 

THE MINISTER OF EXTERNAL AFFAIRS AND 
MINISTER OF DEPARTMENT OF ELECTRONICS (SHRI 
JASWANT SINGH) : (a) and (b) No, Sir. There is no specific 
targeted threat to the Indian community in the Russian 
Federation. They face problems similar to those faced by 
other foreign nationals. In 1998, 14 such incidents on Indian 
nationals by some anti-social elements ·skin-heads· had 
come to our notice. This year, no such incident has been 
reported. 

(c) Our Embassy in Moscow and the Consulates 
General in St. Petersburg and Vladivostok have been regu-
larly sensitising the Russian authorities, both at the federal 
and local levels, of our extreme concern at incidents affect-
ing Indian nations. The Russian authorities have as a result 
taken various steps to prevent such incidents. Regular con-
tacts have been maintained with the Indian community in-
cluding businessmen, students, journalists etc. to reassure 
them. They have also been advised to take adequate 
precautions and to immediately report any incidents to the 
poNce authorities and keep the Embassy/Consulates Gen-
eral fully informed. The Indian community has been actively 
encouraged to register themselves and those of their fami-
ties with our Missions IPosts to facilitate prompt and appro-
priate consular advice and assistance. 

[Translation] 

Remunerative Price of Agriculture Produce 

3286. SHRI SHAILENDRA KUMAR : Will the 
PRIME MINISTER be pleased to state: 

(a) whether the farmers are not getting remu-
nerative price for their produce; 

(b) if so, whether the Government WOUld formu-
late any action plan for determining the remunerative price 

of ag.ricultural produce so that the agricultural production 
m~y Increase and the farmers may get the remunerative 
pnce of their produce; and 

(c) if so, the time by which a decision is likely to 
be taken by the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES (SHRI SOMPAL): (a) 
to (c) The Government announces each season minimum 
support prices (MSPs) for major agricultural commodities and 
organizes purchase operations through public and coopera-
tive agencies. The MSPs are declared on the basis of the 
recommendations of the Commission for Agricultural Costs 
and Prices, views of State Governments and Central Minis-
tries as well as other relevant factors. The MSPs fixed by the 
Government nct only cover cost of production, but also pro-
vide a reasonable margin of profit as an incentive to the farm-
ers to invest and I~prove production and productivity. 

[Eng/ish] 

Incomplete Central Projects 

3287. SHRI D. S. AHIRE : 

SHRI A. VENKATESH NAIK : 

Will the PRIME MINISTER be pleased to 
state: 

(a) The details of Central Projects which were 
not completed In their stipulated period of completion 
during the Eighth Five Year Plan In Maharashtra and 
Karnataka, alongwlth the reasons therefor; 

(b) the total increase In the estimated cost of 
each of these Incomplete projects; 

(c) the additional amount likely to be spent on 
these projects during the Ninth Five Year Plan; and 

(d) the concrete steps taken for completion of 
these projects? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF PLANNING AND PROGRAMME IMPLE-
MENTATION (SHRI RAM NAIK) : (a) to (c) The details of 
central projects In the State of Karnataka and Maharashtra 
along with delays, cost increase and balance amount to be 
spent in the 9th Plan are given in the enclosed statement. 
One project namely Panvel-Karjal New Hne will be completed 
in the 10th Plan. 

The reasons for delay vary from project to project. The 
reasons, generally, include: delay in land acquisition, delay 
in obtaining environmental and other clearances,lnadequate 
funds, delay in award of contracts, delayed supply of eqUip-
ment as also delay In civil works. 

(d) The concrete steps taken for completion of 
those projects are as follows: 
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(I) Mon1hly as well as quarterly monitor- tors, consultants and other concemed 

Ing by the Department of Programme agencies to minimise delays. 

Implemen1atlon. This enables the moni- (iii) Inter-ministerial coordination. 
toring agencies to identify constraints 
and helps the management in taking (iv) Setting up of Empowered Committees 
rentedial measures. for speedy finalisation of various con-

(II) In-depth critical reveiwof the progress 
tracts, packages, and solving of land 

by the Project Authorities and Admin-
acquisition and other problems. 

Istratlve Ministries with the State Gov- (v) Making funds available to complete the 
emment. equipment suppUers. con1rac- projects on schedule. 

Statement 

Central Projects under Implementation in the 
State of Karnataka and Maharashtra 

Unit: (CosVExpendlture : Rs. In crores) 

81 Project capacity Date 01 Date 01 Time Cost "'. CumulatiVe Balance 
No (01'1r1~1) Govt CommissIOning over· Cost Expenditure Cost to 

(Slat.) Appro Run Approved AnHclpated over Run baspent 
Original AnHclpated Original on Original during 

Orgn! (R.vlled) (L.Rep) Revised Original (Revised) 9th Plan 
(RVSD) (Months) (Revised) 

••• : Kemet.ka 

IeGIor : Atomic Energy 

"PC 
2 3 4 5 6 7 8 9 to 11 

I. Kalga Atomic MW le87/06 1995112 1 eggl1 0 46 730.72 2275.00 211 2211.24 63.76 
PWR 2-235 leeB/l0 te98111 11 2275.00 
Karwar 
Karnalaka 

Sector: RBI ... ,. 

ac 

2 Aralk.,.Hassan KMS le95104 19Q6/03 2000103 48 186.16 219.63 18 88.10 131.53 Manglor 238 1997103 2000/03 0 219.63 
SR 
Kamataka 

WSAPU 

3. Wheel SIlopcap 198P/03 1996103 le9QI03 36 21.43 21.43 0 17.84 3.59 Augment. Wap 
Bang4lor •. SA 
Karnalaka 

Ieotor : SUft_ Tl'IIn~1t 

Po". 
4. Crude A Pol 6.5 ll1i4106 19Q6/12 1998/09 21 238.14 238.14 0209.67 28.47 For MRPL Millon 

Mangaior. 
Kamalaka Tons PA. •.. : ...... ,..,.,. 

sector: Civil Avt.tlon 

N 

5. Housing 1525 le83lO8 1993110 1998112 62 22.00 49.00 123 Complex & other Houses II1SW04 36 40.71 8.29 45.00 9 Navt Mumbal 19115112 
Mahanlahtl1l 
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6. COnsl. Hanger 
No. 4-S. Cruz 
Mumbat 
Maharashtra 

2 

AAI 

7. TRNL-COMPlEX No. 
Ph-III 2100 
Mumbal 
Maharashtra 

Sector: Coat 

WCl 
B. Plmplegaon 

OC 
Chanderpur 
Maharashtra 

Sector: 16 B 

D.O. 

9. T.V. Exp. 
Mumbal 
Maharashtra 

Sector: Patrochamlcals 

IPCl 

0.60 
MTY 

3 

1993111 

199310S 

1991/03 

1989/03 
1995/11 

10. Expn. Ethlene . TPA 199210S 
ATMGCC 1 LAC 
Nagothane 
Maharashlra 

11. HOPE Polyet- TPA 199210S 
Hylene, MGCC 7S000 
Nagothane 
Maharashlra 

Sector: Patroleum 

.. Cl 

12. Ms. Maxlmlsallon eso 1993109 
Mumbai 14000 
Maharashlra 

Sector: Railways 

ae 
13. Gondla-Cha-

ndalort. SER 

Maharashlra 

NL 
14. Panvel-Karjal, 

CR Mumbal 
Maharashl" 

KMS 1992112 
258.50 1994104 

KMS 
28.0S 

1996102 

199&'12 

199&'10 

1997/03 

1994103 
1996103 

1995/11 

1995/11 

199&'06 

199&'12 
1997/03 

1997103 

Nucle.r Saf.ty R .... rch In.tltute 

3288. SHRI NARESH PUGLIA: 

DR. SHAKEEl AHMAD: 
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1998109 

1998109 
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1999103 

2002112 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Government have recently set 
up a nuclear safety research InstitUte in the country; and 

(b) if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRIMATI VASUNDHARA RAJ E) : 
(a) Yes, Sir. 

(b) Atomic Energy Regulatory Board (AERB) has 
set up a Safety Research Institute (SRI) at Kalpakkam, Tamil 
Nadu. Selected aspects of research relating to nuclear power 
plant safety, radiological and environmental safety, fire and 
industrial safety will be addressed during the initial phase of 
the project. The main objective of the SRI will be to carry out 
and promote safety related research in selected areas of 
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